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SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Civil) No(s).3517/2008
UNION OF | NDI A Petitioner(s)

VERSUS

M S VATI KA FARMS PVT. LTD. & ORS. Respondent (s)
Dat e: 04/04/2008 This Petition was called on for hearing today.

For Petitioner(s) M. Deb Kumar, Adv.
M. B.V. Bal aram Das, Adv.

For Respondent (s)
M. Bhargava V. Desi, Adv.
M. Rahul Gupta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Respondents may file counter affidavit before 7.5.2008. List
the matter on 7.5.2008.

(S. G SHAH)
Regi strar



